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( By Hon'ble Mr, Justice 3.K.Dhaeny V.C,)

Order dated 22,5,92 passed by the Assistant
Engineer , Northern Rzilway, Chumar, dismissing

- the applicant from thg service is being impugned

{ in this applicstion, el

g 2. Admit tedly urder the Ra&Luay statute
] the applicant has & right of appeal, This appeal
has to| be preferred within a period of 45 days
from the date of receipt of the order, 3o far, the
applicent has not filed an appeal, He shall do
so Mow, if so :du1aed. We do not gonsider it s
%ﬂfit case Tha ap llcatlon is rejected summarily,
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